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,Wrillell AIISK'erS 140 
<a> wbether it is a fact that Indian 

Sarces' have bcen boycotted in Ceylon; 
tind 

(b) If so, the reaction of Government 
thereto? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHD, SHAFI QURESHI) : (a) and (b). 
Import of Sarees into Ceylon from all 
sources. including India. is banned since 
July, 1967. As no discrimination against 
India is involved, the question of taking 

,any action by the Government docs not 
arise. 

Small-Scalf Industries CommIssion 

3994. SHRT D N. PATODIA: Will 
the Ministcr of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS be 
pleased to state: 

(a) whcther it is a fact that the K. D. 
Malaviya Committee has suggested com-
vrehensive change in the personnel sct-up 
of the Small-Scalc Induslries Commission; 

(Il) whethcr, Government havc consi-
dered the recommendation containcd in 
t~e Committee's Report; and 

(e) if so, which of the r.:commenda-
tions have been accepted by Govern-
ment?' , 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): (a) 
Yes, Sir. 

(b) and (c). The recommendalions of 
the 'Mlllaviya Committee' arc under 
examination and a decision thereon bas 
not yet been taken. 

Clrcul.r r ... rdlna Ponllft Tedllliclaas 

3995. SHRI ABDUL GHANI DAR: 
Will the Minister of INDUSTRIAL 
DEVELOPMENT AND COMrANV 
AFFAIRS be pleucd 10 state : 

(I) whelher it i. a filet Ihat Central 
Qo..-u1DOllt h ... iMued any circular that 
aU forelp techniclaal sbould be ntouod; 

(b) if so. the nature thereof and the 
reasons for issuing such a circular ; 

(c) whether Government arc aware 
that Indian technicians who have had the 
training from abroad are competent in 
theory but with independent experience 
have spoiled the production. degree and 
tile quality and due to their inexperience 
mallY industrialists suffered intolerable 
losses; and 

'd) if 50, whether Government propose 
to postpone the implcmcntaiion of this 
circular fur ~uch period as Indian techni-
cians gain praclical experience under 
foreign technicians 1 

THE MINISTER OF INDUSTRIAL 
DEVELOI'MENT AND COMPANY 
AFFAIRS (SHRI F. A AHMED) : (a) No, 
Sir. 

(b) Docs not arise. 
(c) No such instances have come to 

Government's notice. 
(d) Docs not arise. 

National Producthit), Council 

3996. SHRT DADURAO PATEL: Will 
Ihe Minisler of JNDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS be 
pleased to slale : 

(a, the annual expenditurc for running 
the Notiona' Productivity Council wilh the 
namcs of len top officers and their monthly 
salaries and emoluments: 

(b) whether the Nau6naL !'roduclivity 
Council conducled 0 consultancy as~ign

ment in the Medical' Stores, Bombay 
(Ministry of Health) in May, 1967; if so, 
thdr findings; 

(C) whether siniilar assignments haye 
bccn c'onducted in other Stales; and 

(d) the reasons why the report is still 
not submitted and wOOu it is likely to be 
submitll:d? 

THE MINISTI!R OF INDUSTRIAL 
DEVELOPMENT AND OOMPANV 
AFFAIRS (SHRI P. A AHMED): (a) to 
(d). InfoJ1D&lIon' ia furnilhed in tho 
Slatement laid on the Ta1* of tho Houa. 
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